"IN THE CENTRAL AIM;NISTRATIVE TRIBUNAL HYLDERABAD BE$CH AT HYDERABAD
. ,

0.A.NO, 1153/93.7f’f/m
Date of Orfers 15e9=03. —

Betweent .
. . 1

Smt.T.Manjula Rani. ~ i
.o Applicfnt.

and
1. Chief Postmaster General, ‘
abids, Hyderabad.~ : : \ : g
2. Inspector of Postal Services, | ‘ ' 7
Nellore West SUb-Iiv131on, Nellore.‘//’ |
.s Re‘sporidents'aa o
. o _

o

For the applicant; Mr. K.Sudhakar keddy, Advocate ‘i
For the Respondentss Mr . N.P.Devraj, Sr.cGsc. /’/‘ ///ﬁ

CORAM3 ||
THE HON'BLE MR.JUSTICE v.NEELADRI R20 s VICE CHAIRMAN
AND . “ ////

1
THE HON'BLE MR.F.T.TIRUVENGADAM ¢ MEMBER(ALMN)
The Tribunal made the following Ordet:-

Notice befor%@dmission. Any appointéent that is
going to be made will be subject to the result in this (S .
Post on 27-10.93 , for counter in the meanwhile.,ﬂf

To L.
1, The Chief Postmaster General, Abids,Hyderabad.l

2. The Inspector of Fostal Services, Nellore Webt |Sub-Division,Nellore.
3. One copy to Mr.K,Sudhakar Reddy, Advocate, CAT'Hyf;”,/’ .

4, One copy to Mr.N.R.Devraj, Sr.0GSC,CaT Hyd,. |
5., One spare copY.
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